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IN THE CENTRAL ADMINISTBt..TIVE TRIBUNAL: H?DEAa-.D 13 CM: 
AT HYDERABAD 

O.h.NO.967/92 	 Date of Judgnent Order: 
7.31595 

0 • P ILLA R/4Y13DU 	 •• 	 Ar'? ICANT 
H 

AND 

The SupetintendingErgineer, 
izag Central Circle, 

Central PwE, Muralinagar, 

The SuperintendentEngineer (Electrical), 
Myderahad Central Ele'ctrjcai Circle, 
Central PD, Sultat) Eazar, . 
Koti, Hyderabad. . 	. . 	.. 	 H 

COUNSEL FOR THE APLICAWT; 	SHRI E.UDAYA iPSICAR 

COUNSEL POR THE RESPCNDENTS: SHRI N.R .DEVARAJ 

HON'ELE SHRI JçJSTICE  .JLELALRI RAQOVJ:CE CHAIRMAN 

HON 'ELE SFIRI H .R4NGARAJAN,  MEMBER (ArwN.) - 

ccntd. 
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7. 	Any how, 

as there is no 

QA is dismissed 

(R.RANGARAJAN) 
MEMBER (ADMN.) 

this QA was listed for dismissal and 

sentation for the applicant, this 

default. No costs./ 

(v.NEELADRI RAO) 
VICE CHAIRMAN 

DATED 7th March, 1995. 
	 r 

vs ri 

	

Openj cotut dictation. teputy 

ReQistrar(J)4 

To 

1- The Superintending Engineer, Vizag Central Circle, 
Central PWD, Mutalinagar, Visakhapatnam. 

2 • The Superintendent Englneer(Electrical) 
Hyderabad Central El,ctrical Circle, 

Central PWD, Sultan Bapar, Koti, Hyderabad. 

One copy to Mr.B.UdayaBhaskar, Advocate, 22-1-16 
Daruishaf a, Hyderabad.  

One copy to Mr. N.R.Eeyaj, Sr.CGSC.CAT.Flyd. 

One copy to Library, CAT.Hyd. 

One spare copy. 
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THE HON . IZ MR.JtJSTICE V.NEEA7QRI RAO 
\TZCE_ CHugj 

AND 
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DATED._ 	
1995, 

ORDER/ 	 $ 
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Admitfej and Interim dfrect Ions issu 
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DIsed of w[h direction3 
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Di missed as withdra wn 

Dismissed for deEault 
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No, order. as to cost., 
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